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COURT NO.06  
HON'BLE MR. JUSTICE J.R. Midha

1. C.R.P. 101/2016 MONIKA ASHISH SEHRAWAT,V.SHUKLA
VS AMIT SABHARWAL

2. W.P.(C) 90/2009 KRISHAN KUMAR KASHYAP PREM PRAKASH RELAN, SAMAR 
VS THE STATESMAN LTD BANSAL, DEVAHUTI PATHAK

COURT NO.30  
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A.230/2016 AMAR KUMAR PANDEY       GUATAM KHAZANCHI,UDIT ARORA
VS STATE RAJNI GUPTA 

COURT NO.15  
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2:15 PM

1. CRL.A.851/2017 PRAVESH DIXIT @ TINDA K.SINGHAL,NISHANT BHARDWAJ
VS STATE NCT OF DELHI G.M.FAROOQUI

 HIGH COURT OF DELHI                            
 4th  MAY ,2019                                REGISTRAR (LISTING)



06.05.2019                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 6
HON'BLE MR. JUSTICE J.R. MIDHA

2.  CS(COMM) 1029/2018        BENNETT, COLEMON & CO. LTD. & MAMTA R.JHA, VIPUL K. TIWARI, 
                              ANR.                         SHIPRA PHILIPS 
                              Vs. NANDA RAVI & ANR.                                     

3.  CS(COMM) 1169/2018        EISAI CO. LTD. & ANR.        SUDHIR CHANDRA, PRAVIN ANAND,
    I.A. 13934/2018           Vs. SATISH REDDY & ANR.      ARCHANA SANKER, DHRUV ANAND, 
    I.A. 15885/2018                                        VIDISHA GARG, UDITA PATRO, NISCHAY

MALL, SAIKRISHNA RAJAGOPAL,SNEHA
JAIN, DEVVRAT JOSHI, AMITAVO MITRA,
GARIMA SAWHNEY 

4.  CS(COMM) 1288/2018        RELAXO FOOTWEARS LIMITED     PRAVIN ANAND, SAIF KHAN, SHOBHIT 
    I.A. 17103/2018           Vs. AQUALITE INDIA LTD. &    AGRAWAL, SANDEEP SETHI, C.A.BRIJESH 
    I.A. 1419/2019            ANR.                         PEEYOOSH KALRA, ROHAN SETH, DHRUV

GROVER                             

5.  TEST.CAS. 67/2011         RAJAN BERY               MALA NARAYAN, VEENA GOSHWAMI,       
                              Vs. STATE (GOVT. OF NCT OF   NEHA DAWAL                             
                              DELHI)                                                    

**********

COURT NO. 47 (OS-F)
NEW COURTS BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M.

42. I.A. 9511/2018            LIFESTYLE EQUITIES C.V. &    J.SAI DEEPAK, SANGEETA GOEL,      
    In CS(COMM) 1031/2018     ORS.                         MOHIT GOEL, SIDHANT GOEL, ADITYA
                              Vs. ROYAL COUNTY OF          GOEL, ASHUTOSH NAGAR, DEEPANKAR   
                              BERKSHIRE POLO CLUB LTD. &   MISHRA, SUDHIR CHANDRA, PEEYOOSH  
                              ORS.                         KALRA, C.A.BRIJESH, SHREYOSI PAL,

NAVYA CHOPRA, SHEETAL VOHRA, 
SRIDHARAN RAM KUMAR 

       ********
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